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(Under Section 18(1) read with Sections 14, 15 of National Green Tribunal 
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MEMO FILED BY THE COUNSEL FOR THE APPLICANT 

1. The TNPCB has filed a report dated April, 2022, containing violations of 

consent conditions and stack emission monitoring results (Pg. 14, 15). It is 

also seen that a show cause notice dated 05.04.2022 was issued by the 

TNPCB to NCTPS Stage 1 (See Pg. 25). Also assessment of “environmental 

compensation” has also been provided.  

2. The seriousness of air pollution, its impact on health and environment need 

no elaboration. While excess So2 and NoX emissions may be not be 

actionable in light of the Ministry’s extension of time for compliance, the 

violation of stack emission parameters for particulate matter has to be taken 
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seriously. Both Stage 1 and Stage 2 power plants have consistently been 

emitted particulate matter far and excess of standards prescribed.  

3. It is seen from the EIA reports, documents pertaining to the environmental 

clearance obtained by these Thermal Power plants that the clearance was 

obtained based on EIA Reports which were prepared based on emission levels 

of 150 mn3 . In fact, the entire modelling exercise and JLC calculation appears 

to be based on this emission level. The project proponent has stipulated that 

if emission standards are exceeded these plants will be shut down. Relevant 

pages of these documents have been annexed with this memo. 

4. NCTPS Stage 1 and 2 have no right to continue their operations whilst 

habitually violating emission parameters for particulate matter. It is unfair and 

unjust to subject the people of the area to increased pollution simply because 

this thermal power plant refuses to operate its plant efficiently and in 

compliance with the law.  

5. Imposition of so called environmental compensation is not a substitute for 

compliance with emission standards. In the case of NCTPS such penalties are 

also paid by the tax payer. It is thus legally necessary that as undertaken by 

the project proponent, operations are stopped until emission standards are 

adhered to.  

6. The NCTPS Stage 1 and 2 use the same ash pond which is unlined (issue 

identified and flagged repeatedly by Committees constituted by this Court). 

Likewise the toe drain is also unlined. Both of these ought to have been 

designed as impervious to avoid seepage. At least now immediate steps will  

have to be taken to ensure that further seepage and contamination on 

account of these installations. This issue was highlighted in the year 2017 by 

the previous Expert Committee constituted by this Tribunal itself. This use of 

the present non impervious ash pond is illegal. NCTPS has to construct a 

properly geomembrane lined ash pond if they wish to continue discharging 

ash into an ash pond. These issues need to be addressed by this Hon’ble 

Tribunal.  

7. Show cause notice appears to have been issued only to Stage 1, giving the 

illusion that Stage 2 is in compliance with the law. Necessary action in this 

regard ought to be taken by TNPCB in this regard. Violation of emission 

parameters i.e emission of particulate matter far and excess of levels 

stipulated in EIA Reports falsifies the modelling exercise carried in the EIA 

report in order to access GLCs. It also renders the environmental clearances 

issued based on such clearances nugatory.  

 

Dated this the 25th of April, 2022 at Chennai.  

 

       

Counsel for the Applicant  

2



TION C 
Os83 

14DRAS

ELECTRICITY BOARD TAMIL NADU 

PRELIMINARY ENVIRONMENTAL IMPACT STATEMENT 

FOR 

THE RMAL POWER PROJECT NORTH MADRAS

5x 210 M.W. 
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2.3. AIR POLLUTION 

The alr pol lution due Lo the fly ash particulates 

carricd away by flue gas will be greatly reduced by the 

installat ion of an electrostatic precipitator per unit 

having an efficiency as high as 99%. To dispose and 

dispe rse the ash part iculates over a ve ry wide area and 
of 

thus to avo id high anbient/dust concent rat ion 2 Nos. 

multiflue chimneys of height 210 m each, one for 3 Unit-

and the other for 2 Units, are proposed to be installed. 

As per the latest Air Pollition Act the pe rmissible dust 

The concentration at the stack outlet is 250 mg/NM. 

ESP proposed to be installed will be able to.achieve 

this e ven with one of its fiel ds out of se rvice. With all 

the fie lds in o pe ration the dust concentration at the 

stack out let will be only 150 mg/NM° The stack height

has been chosen such that the ground concentration of dust 

at any point will not exceed 250 4y/NM. The fluc gas 

characteristics will be as follows

i)Volumeof flue gas flow 
I Stack 1050 m/sec.

II Stack 700 m/sec. 
ii) Tempe rature (each stack) 150°C

iii) Density at 150 C (each stack) 0,81 kg/n 
iv) Ash concent ration at Chimney out let is 

250 mg/NM 
v) Particuiate emission rate 

I Stock 144 g/sec. 
I1 Stack 96 g/sec.
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v1) Gas compositon 

cO2 17.77 % 
SO2 0,11%

N2 12.31%

7.29 % 
H0 2.52%

The wind speed data Laken both at Madras 
Nungambakkam and Madras Harbour for the years 1979 and 1980 are as followS
STAT ION MADRAS NUNGA MBAKKAM PERIOD: JAN. 1979 APRIL 

198 
ean Ave rage Wind Speed for 9, 15 and 24 hrs. (Kmph)Year 

Me an awe rage wind speed
15 hrs. 

Months

24 his. 9 hrs. 

1979 Januarcy 7.1 3.3 4.6 
February 7.7 4.1 5.5 
March 9.3 4.8 6.3 
April 10.4 5.7 7.3 
May 9:8 9.7 9.8 
June 11.7 9.3 10,3 
July 11.7 8.2 9.5 
August 12.3 7.5 9.2 
September 8,1 4.6 5.5 
October 7.0 3.6 5.2 
November 6.5 4.2 5.3 
Decegber 8.0 3.8 5.4 

1980 JanuaryY 6.4 2.8 4.9 
Fcbruary 7.2 2.9 4.8 
March 9.7 5.0 6.8 
April 9.8 5.9 7.4 
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The stack emissions shall be mon itored continous ly 
with s moke emission mor;toring system. The coal is having of 
low sulphur content/about 0.5% and the sulphur dioxi de 

emission does not require any special ext raction system.
The emission will consist of mostly particulates and S0, 
and this will be dis pe rsed by tall chimneys. 

The pe rsonnel and equipment facilities for the 
maintenance of the electrostatic precipitators shall be 

as per the requirements rurnished by the ESP SUppliers. 
Prine importance will be given to the proper maintenance 
of ESP. As already pointed out, even if one field of 

the tSP goes out of service it will be possible to main-
tain the dust emission ithin the pre sc ribed limits. If 
the emission still exceeds prescribe d limits, the load 
on the unit w ill be reduced Lo bring doun emission within 
the limits and when the ESP is not funct ioning the unit 
will be shut down.

When the units are running at full load, the 

estimated maximum su lphur dioxide emissions from the 

chimne ys are, 

ChimneY I 0.99 Kg/Sec.

Chimne y II 0.66 Kg/Sec.

The SO, emitt:d per Joule of ene rgy is 555 ng. 

This is within limits VIZ., 600 ng/J as pruscribed 

by the Indian Standards. 
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TAMIL NAUU ELECTRICITY BUNU ; From 
The Superintondlng Englnsor/E lectrlcol, Consultancy Coll,III Floor, Mult1oreyod dulldlng
E lectrlalty Avonuo, 

781, Anna Sulol,
Madraa600 002, 
To 
Tho 0lrectar, 
Departmant of Envlronmant (Government of Indla)), Technology Blhovøn, Nov Mahraull Rood, 
Nev Dolhl-110 016. 

Lr No. SE (E)/CC/03-N,1.TP./ 8 dt23,1982. Dear Sr 

Sub NURTH MUNAs TIERML PUMER PRUJECT Sx 210 M.Ha Envlronmental Cle orancoReg 
Ref 1. Our Lr.No SE (E)/cc/u3-NMTP/1 dt. 27 4.81 

2. No. SE (E)/cc/03-NITP/10 dt. 20.10,81. 
b 139 

A praposel for clearonce of No rth Madras The rmal 
Povor Project ogelnst envlronmantol engla vos sont in our
lettor cited (1) abovø. 

Subsequently tha cspac1ty of Lha projoct hos boon 
ond 8 rovlsed:

revlaad from 3 x 210 M.H to 5 210 M,H projoct report høs baon BubmItted to tlho Control Elcctrlcity Authority for the x 210 M.H Unlts
On advlce fron the Cent.rel Electric\ty Authority ve ore encloslng he revlth 15 cople9 of the "Boslc Informotion for Envlronmental Appralsel' forms. n atondard

I vould requost you to clear tho projoct ogalnstanvironnental onglo end communlcate the pemo 0orly.

Youro felthfully, 

f SUPERINTÉNU 1rG ENGINEER/ELECTRICAL, CONSULTANCY CE LL. Encl. 15 coplos.

TPIA Directorate, Centrol Electricit: Authority, SeHe Blhoven, Now Delhi-110 OG6 rofarence to hls Lr.No,141/W3/01/TPIA/CEA/401, dt. 9,3.02. 

Copy to the Director, 

wlth 

Encl. 1 
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Questionnalre 

ENVINUNITNIAL APPIAISAL O 

THE RML POWER PROJECTS. 

APPRAISAL 
DASIC INFURATION FU ENVIRUNIL NTAL 

1. NAME ANU LOCATIUN

1,1. Name/Title of proposed 
the rmal power plont 

NORTH MAURAS THERMAL POWER 

PROJECT

1,2. Name of project authority 
and contatt address. 

Chief Engineer/Consultancy Cell, 

Electricity A venue, Anna Salai,

MADRAS 600 002. 

1.3. Site whe re proposed plant
is to be located.

North of Ennore, Madras

along Lhe coastal. re gion. 

1.4. Ca pacity of pro ject under

conside ration.
5 x 210 M.M. 

1.5. 1f Is this on extension? 
so indicate ca pacity of 

existing plant

New Plant. 

1. .6. What is the ultimate 5x 210 M.W. 

capacity envisaged? 

2 GENE RAL ENVIRONI ENTAL.INFORMAT1ON 

1. Enno re Foundries

2. Parry & Company
(Fertilizer plant
The fertiliser produced
ls Amnonium phosphate 
of grade 16 x 20 containing 

16 parts of Nitregen and 

20 parts of pho sphate , 
called paramphos.) 

2.1.Whet ajor pollution. ge ne- 
rating establishments exlst 
within a radius of tern Kilo-

metres of your plant? Give 

details. 

2.2. What is the total human

population 'within a radiuUS

of 10 Km. of the plant site?

About 3 lakhs 

The site is bounded by Bay 
of Bengel on cast, Buckingham 
Canal on west, Ennore back- 

Waters' on south and Kattu-

palli V1llege on North.

The soil ls sandy upto a 
depth of about 9 m and 

belov that t he soil ls 

hard gtiff clay.

Give a broad description 
of the site including plan,
physiography, tophography 
and nature of soil, 

.3; 

location plan of the 

plant is encloscd. 
TE 
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5.2. Pleass specify the follow ing 
a) Number and -type of stacksS. 2 Nos.

b) Inter-stack distance. 69.5 M 

c) Height of each stack. 210 M 

d) Diame ter of each stack. Not yet decided.

e) Exist. gas velocity. :"Particulate emission 
density at thee 

3 chimney 250 mg/m 

f) Fine gas cha racte ristics:

.i) Volume I Chimney: 420 m°/sec. . 

II CHimney: 280 m/sec. 

ii) Tempe rature 150 C 
iii) Density 0,868 Kg/n 

iv) Size distribution 
particu lars.

v) Gas composition. Not known at this stagu. 

5.3. a) What kind of stack emission
monitoring is proposed? 

Stack emisslon will be 
analysed with inst ruments 
to be procured newly.b) What equipment 1s proposed

to be acquired for this 

purpose? 

5.4. Give details of air pollution 
control equipme nt you propose 
to instal.

E lectrostatic 

precipitator. 

Give de tails of the organi-
sational set-up for mainten- 
ance of pollution control 
equipment and level of 
expertise and authority of 
pe rson incharge. 

.5. 

Engineers will be 
posted for mainten-
ance of E.S.P, 

5.6. What quantitics of particu- 
lates and sul phur dioxide 
arc cxpe cted to be released
when control aquipment is. 

a) Functioning nornally The E.S.P. wil1 have a 
particulate colle ction
efficiency of 98.5%

b) Not functioning Plant will be shutdown. 
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s.1. What special procodures do 
you f'opose to lay down f ir alr pollution control' during.puriods when' umission cxceuds, 
prescribed liimits for any reason including malfunction- 
ing of equipment 

Plant will bu shutdown. 

COAL AND ASH HANDLING
.1, a) What is the procedure for coal' handling at the 

plant site? 

b) Give details of procedures, .f any, for reducing 
pollution from cool finus. 
ond other "fugitive 

emi.ss.on" from the plant. 

Belt'conveyors, wagon
tipplers, Crusners. 
Mills, etci, wi111 be 
provided. Dust suppres-
Sor equipments will be 
provided in wagon 
tipplers ond crusher
house. Conveyors wil1 
be fully covcred. 

2. What quantities of fly ash 
and bottom- ash vill be 
producod per day? 

.4800 t/day
Indicate the me t hod of collec 
tion transpo rt and disposal of 
the ash and point of final disposal. . 

. 3. 

Ash will be mixed with 
Hater and the slurry
will be pumped into 
Sea. 

Have you conside red the 
re-use of ash? 

, 

If s0, give dc tails. NIL 

What precautions are to be taken o provent pol1lutio 
of water courses from 
solid waste disposal, 
especially with regard to 
ash slurry?

.5 
Does not arise as 
the ash slurry is 
to be pumped into 
Sea 

,6. What land area is availab le 
for fly ash disposa1? 
Includc site plan. 

Dues not arise.
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structures like administrat ive building and industrial com-

Plex. Besides, it will bring positive benefits in the form 

of land levelling and tree plantations in the plant vicinity. 

4.5.2 Climatee

Impact on the climatic conditions from the proposed

plant will not. be significant as the maximum t emperatures of 

the exit gas from the stacks will be in the order of 150°c.

Normally, this will not cause any thermal imbalance. The 

huge sea will always has cooling effect on the region to 

offset any increase in t emperature. Besides plant authori-

ties will implement extensive plant at i on programmes in the 

plant premi ses . Moreover, there will be natural di spersi on 

of heat due to unstable conditions during day and as such 

there would be no signi ficant micro/macro climatological 

changes of any consequence. 

4.6 AIR QUALITY: 

4.6.1 Construction Impact 

During the construction phase no significant impact 

on air quality is expected as roads etc have been already 

completed during NMTPS stage I. However, fugitive dust 

emissions and NOX levels may temporarily increase in the 

immediate vicinity of construction and wil1l be restricted to 

the construction phase. These will be minimised by sprinkling 
water and proper maintenance of vehicles. 
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4.6.2 Operation Impact

The impact on ambient air quality during operat ion of 

the proposed 1050 MW units of Stage-II of North Madras Ther- 

mal Power Plant is understood by estimat ing incremental 

impact and superimposing the s ame on existing levels in 

ambient air for comparison with National Ambient Air Quality

Standards. 

Incremental ground level concentration on 24 hrly basis 

as per requirement of National Ambient Air Quality Standards 

have been estimated through a computer based mathematical 

model. The air quality model used for predictions is based 

on Steady state Gaussian Plume Equation. An averaging 

factor of 0.3 has been assumed to arrive at 24 hourly aver- 

ages of the pollutant s. The predictions are for the worst 

case s cenario of full load operation i.e. 100% PLE,GCV of 

coal of 4150 Kcal/kg with a coal consumption of 3.6 MT/Y has 

been considered for Computation. The S02 emissi ons are 

est imated based on Sulphur content of 0.55% with all sulphur

converting to sulphurdioxide. The so2 emissions are estimat ed 

to be 6531.25 kg/hr. for 1050 Mw The emission data consid-

ered for predictions is enclosed as Table - 4.6.1. 

It has been further assumed that the impact of exist ing 

NMTPS stage I on the ambient air quality is being reflected 

in the base line data and increment al impact of NMTPs stage 

II is superimposed to arrive at ultimate impact on àmbientt 

air quality.
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The incremental impact is predicted in all the stabili- 

ty classes in all possible wind speeds at an interval of 0.5 

km. upto a distance of 20 km for s02. The pollutants NOx and 

SPM are also being emitted by coal based power plants, 

however these are being taken care in the design by limiting

NOx to 400 ppm and SPM to 150 mg/Nm3, respectively. 

The short term impact in stability class 'A' under wind 

speed 1-3 m/s has been considered for comput ing the worst 

scenario of so2 with respect to ambient air quality.

Table 4.6.3 brings out the predicted maximum concetrac- 

tion in different wind speeds under different stability 

classes. The maximum increment due to operation of NMTPS 

stage-II for so2 is 58.38 ug/m3 at distance of about 3.0 kms. 

in the down wind direction. The level of So2 in ambient air 

along with the estimated incremental ground level concentra- 

tion at the monitoring locat i ons is presented in Table 4.6.2. 

The influence of wind speed on spatial distribution of 

incremental ground level concentration (GLC) are better 

understood from the Figure 4.6.1 which shows Concentration 

versus Wind speed in stability class B. 

Figure 4.6. 2 shows the influence of atmospheric sta- 

bility on GLC at constant wind speed . The graph has been 

drawn at wind speed of 3.0 m/s in stability classes A,B &C 

It can be in ferred that the GLC decreases as one moves 

down the stability class and concentration reaches a max imun 

at critical wind speed and decreases after wards. 
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t ared Theref ore, 1 he ut i tl on r om t. argo - I 1 IlI 

only fr om the areà of c onatruct i on which 3 rat her 1Mali 

The fugit ive dust particles generated due to otl eroslon and 

ot her constr uct i onal act ivities get depoalt ed on rearby 

plant s having pubescent 1eaves. Physiological processes i 

such affected plants may get retar ded to some eztent. Howev-

er, such impacts will be marginal and restricted to the 

i mmediate vicinity of the const ruction area.

The natural fauna in the construct ion area normally get 

disturbed due to various constructi on activities coupled with 

increases in population, traffic and noise in the area. 
The 

physical structures and fences obstruct the natural movement

of animal population. However, most of the natural fauna of 

the area might have already migrated to neighbouring areas. 

Therefore, it is expected that there will be minimal impact 
on the fauna due to the expansion of the project. 

Operation Impact: 

Air pollutants of concern from the station will bee 

particulate matter and S2. The pollutants through wet and 

dry deposition pollute water and soil which ultimately affect

plant life, their distribut ion, density and diversity. The 

influence depends upon ground level concentrations of air 

pollutants, exposure duration, climatic conditi ons ana sensi- 

tivity of species involved. 

The chronic exposure of So2 causes chlorosis in pla'"tS . 
The pl ant species show a considerable range of sensitivit to 
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S02. The range for injury or possible damage for the most 

sensitive species is 1.0 ppm for one hour to 0.05 Ppm for 

hours. Taking a seasonal and annual average the threshold 

for So2 for chronic plant injury has been est imated at ap- 

prox. 130 ug/m3. 

The stack emissions from the propósed 525 M units with 

pollution cont rol devices will, be within the prescribed 

standards. The maximum annual average ground level concen

tration of S02 is predicted to be 61.49 ug/m3. The influence 

of this concentration on the vegetation would be insignifi 
cant. 

The fall out of fly ash on the surrounding terrestrial 

ecosystem bring about changes through its direct impact on 

plantS and indirectly through modifying edaphic conditions. 

Fly ash particles get settled on soil and plant surfaces at 

varying distances from the stack depending upon the particle

size, meteorological conditions, stack height, etc. Deposi-

tion of fly ash on foliar surfaces hampers plant growth
through interference in gaseous exchange due to stomatal

clogging leading to disturbed physiological processes and 

reduced availability of solar energy. In the proposed expan-

sion project, adoption of high efficiency electrostatic 

precipitator (ESP) will keep the particulate emission within

the stipulated limits of 150 mg/Nm3 . A tall stack of 275 m 

will furthur facilitate wider dispersion of pollutants . 
Therefore, no impact on surrounding vegetation is expecteC 

due to particulate matter. 
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ANNEXuRE -I 

TAMIL NADU POLLUTION CONTROL BOARD 

ro To 

hiru P, Shankar, I.A.S.hairaan,
Samil Nadu Po1] ution Contro1 Bd., 
00, Anne Salai, 
uindy, Madres 600 032, 

Tho President, 
Videocon Pover Limited,
159-A, C.9.T. Road, 
Vinay Bhavya Complexx, 
A' Wing Ist Floor, 
Kalina, Santacruz (E, 
Bombay-400 098. 

esser.Ne&T11/TNEcBLTNSEC(242/GMN/224.Peted.i.16-8-1992. 
s$ir, 

Subi TNPC Bcard- Industriee- M/6. Vide ocon Power LAmited Thermal Power Projeot of 2 x 525 m ot Ennore Puludivakkam Vi1lage, Ponneri Taluk,Chenzalpattu-YOR Dis trict 
Objecti on Certificate Reg 

I9sue of No 

Ke 1. Your letter No.VPL/MLS/TNCB/555/95, dt. 22-5-95.

2. Your letter No.VPL/SNK/TNPCB/588/95, dt. 27-7-95.

I am to invi te your kind attention to the reference 
Econd cited, wherein you have reques ted to iasue 'No Objec ti on 
Crtif1cate for the proposed Thermal Power Plunt Project (Nor th 
hHEdras Thermal Power Plant, Stage-II) at Ennoro Puludivakkem 
V1lage, Ponneri Tuluk, Chengalpattu-MGR Dis trict for setting up 
Cr 2 x 525 mw Thermal Power Plant. The matter or ieoue of 
No Objecti on Certifica te' to your pr opo6al wa8 pleced before th EoRrd at its nie eting held on 7-8-95 and the Hoard vi de i ts 

reooluti on No. 145-13 (Part-I) (Red), dated 7-8-95, decided to 
i68ue 'No Objecti on Cer tifica to' for setting up of Thernal Fower
Flant of 2 x 525 nw capAci ty (North Madras Therma) Power Plant -

S tage-11) at Ennore Pludiva kkan1 V1llage, Ponneri Taluk,

100, ANNA SALAI, OUINDY, MADMAS-600 032. 

Tel.: 2353134, 2353136, 233136, 2353137, 2363138. 2353139, 2353140, 2363141 
Tolex: 041 8916 TPOLIN Telogram; CONPOL' Fax; 044 236308 
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TAMIL NADU POLLUTION CONTROL BOARD 
5. 

15. Stack u 275 m. heigt.t shall be prvided for the boilera and it hae to de ensured thsi th« 2aseous emis0i on fro 
the unst shall sati sfy the emieui on/Aaibi cnt Ar Quelity standarde prescribed by the Bor.rd.

16, !t n to be ensured that thie Eloctro StatiePreoipltators o' 93.9% oficiency sha: i bu instelled to contralau vuls ."n Bo e.s to satisf: the oniesi on and AmbientAir Quality staz.:ards prescribed by he Bokrd. 
17. ihe uni t shall 1incor, crate in the design to provide1ow No type bur ners and low furnace tempora ture for the control of NOx emissiun as proposed so as to satiefy the 8tandarda iprescri bed by the Board. 

18. The unit shall proviie suitable apace to acconmode flue gas desulphuri8 ing plant for the control of 602 enieai on in uture by re*rofitting 1f necessary as proposed. 
19. The unit shall provide dust auppresei on and extracti on aysten at sui table 1 oca tien for the control of Suspended Particulate Mat ter emiaBion generated from transporta ti on of coal fron jetty tc site in the conveyor bált eys tem and dumpera in coal torage and handling area. 

20. The uni t ohall oollect the fly 8sh in dry form to tilise waximun extent possible for various ben#ficial use such as nent 1ndus try, driok industry, conore te/building industry, road/ 1aving, indu»try and aggregate indus try as proposed by extending oncessions 1ike waking available the requi red land and fly ash free (0 coot. 

.6.. 

100. ANNA 6ALAI GUINDY, MADRAS 600 032. 
Tel. 2353134. 2353135, 23631 30. 23531 37, 2393138, 23631 39, 2363140. 2363141.

Telex 041 8916 TPOL-IN Tolegrem "CONPOL' Fox: 044 2353088
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TAMIL NADU POLLUTION CONTROL BOARD 

12 

APPENDIX-11I 
EMISSION STANDARD FOR THERMAL PLANT
a, Standard for Partioul ate Ma t ter Emissi on. 

BOILER SIE SEM STANDAKD 
2x 525 Mw 

150 mg/Nm 

APPENDIX-IV 
AMBIEN NOISE LEVEL STANDARDS FOR INDISTRIAL AREA. 
Unit During Day time 

(6 A.M. to 9 P,M.) 
During Ni¢ht tsme 

(9 P.. to 6 A.M. 
dB (A) 

75 
70 

For CHAIRMAN

100. ANNA &ALAI, GUINDY, MADRAS-600 032. Tel. 2353134, 2363136, 2363136. 2363137, 2363138. 2363139, 2363140, 2353141Teler 041 8916 TPOL-IN foleyram : CONPOL' Fox: 044 2363C58
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ENVIRONMENTAL QJESTIONNA I RE 

ENVIRONMENTAL APPRAISAL 0F THERMAL POMER PROJECTS

BASIC INFORNATIOH ON ERVIRONMENTAL. APPRAISAL 

FOR NORTH MADRS THERAL POMER PROJECT

STAGE-I1 (2 x 525 MW) 

1.0 GENERAL INFORMAT ION ABOUT THE PROJEC 

1.1 Name/Title of the Project North Madras Thermal Power Project

Stage-11

1.2 Name and address of the Videocon Power Liaited

Village: Puluth;vakkan 

Dist.: Chingleput (Taal Nadu) 
project proponent 

Please refer Fig. 2.1 of EIA report for 

layout plan and F19. 3.0 for study area. 

1.3 Site where proposed plant
is to be located (Site

Map, Land Layout Plan to 
include a 30 km radius 

zone around the site, to 

bE enclosed) 

Name of the Place Puluthivakkan 

Chingleput 
Lati tude 10 13 to 13 18'N 

Longitude 80 19 to 80 21'E 
Madras Airport/Att1ppattu 

D1strict, Tehsil 
lati tude/Longi tude 

Nearest Airport/Ra1 lway 
Station

1.4 Capac1ty of the project 21 525 MM 

The site for the North Madras Power Project
Mas selected by the Tan1l Nadu State 

Electricity Boaro and St age-I of the project 
oaprising 3 1 210 MM units is aiready under

mplenentation by thea. The second stage 
Consisting of 2 I 525 KM unit 1s being 

impl eeented by M/s PL and the aain plant
and ash disposal area would be accommodated 

1n the existing premnises of the project.

oe additional land uhich would be required 

for townshio tas been 1dentified. 

1.4.1 Whether alternative sites

were explared? If so, give 
fol lowing deta1ls for each

site (Maps te be enc!osed) 

1.4.2 Land use pattern of the iane ihe ite is a fiat stretch ot barrer dry 

l and. 
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5.2.7 Flue gas characteristics 

897.633/sec per flue 

:140 degC 
:0.84 kg/a3 

N.A. 

1. Volume

2. Tenperature 
3. Density
4. Size distribution 
. 6as Coaposition Particulate. S02, NOx, C02 

Heat emission rate of gases )15.8x10% K.cal/hr. 

(Kcal/hr) from each stack 
5.2.8 

6531.25 kg/hr.
NOx 400 ppa 

SPH 150 g/Na3

5.2.9 S02 Enission rate of S02, NDx 
and particulates froa each 

stack in kg/hr. 

5.2.10 Background pollution 1levels : Please refer Table 3.6.1 and 3.6.2 

of S02, NOx and particulates of the EIA report.

5.3 a) Mhat kind of stack Continuous sonitoring for particulate. 
eaission sonitoring 
is proposed? 

b)hat equipment is 

proposed to be acquired 
or. used for this purpose 

Suitable online sonitoring instruaent for 
aeasurement of particulate will be procured. 

al High efficiency 99.8% ESP will be 

installed. 
5.4 Give details of the air 

pollution control equipaent 
proposed to be installed. b) Dust suppression and extraction systea 

to control fugitive dust eaission. 
c Tall stack of 275 a. 
d) Space provision for F6D retrofitting. 
e) Extensive afforestation. 

Give details of the organi- An Environeental Manageaent Group comprising 
sational set-up for aain-

tenance of pol lution control

equipaent and level of 

expertise and authority of 

person incharge. 

5.5 
of experienced engineers and scientists will 
be set up ho will be responsible for 
operation and maintenance of pollution 
control equipaents and monitoring the 
pollution levels.

Emission rate of particu-
lates and sulphur dioxide

to be released when control

5.6 

equipment is: 

:Particulate: 150 mg/N3 
:6531.25 kg/hr.

5.6.1 Functioning norsally
S02 

:The unit will not be operated f ESP 1s not 
functioning. 

5.6.2 Not functioning 
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